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What is HeinOnline?

HeinOnline is a premier online product with millions of pages of legal history available in an online,
fully-searchable, image-based format. HeinOnline Platinum Edition from SCC Online® brings to you coverage
from inception of 150 top Law Journals of the world. In addition, it covers World Constitutions from every

country in the world, English Reports (full reprint 1220-1867) and the Philip C. Jessup Library.

Now, in more than 3,200 locations in over 175 countries, HeinOnline is the world's largest image-based

legal research collection and contains more than g centuries of legal history.

HeinOnline is a product of William S. Hein & Co., Inc., USA which has been serving the legal community

for over 5o years, and is a recognized leader in its field.

HeinOnline Platinum Edition is brought to you by SCC Online, India's leading legal research solutions
provider. Available as an add-on collection to the SCC Online® Web Edition, it is a carefully curated selection

at a special value offering for our esteemed subscribers.
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AWARD WINNING AND HIGHLY RECOGNIZED

Shortly after launching, HeinOnline received great acclaim, having been awarded

both the Best New Product Award from the American Association of Law Libraries in

2001 and the Best Commercial Website Award from the International Association of

Law Libraries in 2002.

IMAGE IS EVERYTHING!

All Image-Based in PDF Format

HeinOnline provides the exact page images of the
documents in PDF format just as they appear in the original
print copy. This means that all charts, graphs, tables,
pictures, hand written notes, photographs, and footnotes
appear where they belong!
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EASY TO USE INTERFACE

Citation Navigator
The Citation Navigator tool allows you to insert a Bluebook
citation and quickly pull up a page.

Catalog Search | Citation Mavigator | Fastcase

All Subscribed Collections
Search
Advanced Search | Search Help

Full Text Search, Catalog Search, Citation Navigator
Right WhenYou Log In

Available directly from the welcome page after you log in,
you can search across all the content that you are
subscribed to at the same time using a Full Text Search,
Catalog Search or the Citation Navigator. Results will be
faceted, further allowing you to narrow the results by
collection, date, or document type.

Extensive Search Options

Use the advanced search to find terms, article or document
titles, authors, and other data across documents. Narrow
your search using the “Search Within These Results” or
quickly run the same search in another library with the click
of a mouse. Download documents as a PDF and search the
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HEINONLINE PLATINUM SUBSCRIPTION PACKAGE
Brought to you by SCC Online®!

Law Journal Library

The Law Journal Library in HeinOnline is a collection
of 150 top law and law related periodicals. Coverage is
from the first issue published for all periodicals and
goes through to the most currently published issued
allowed, based on contracts with publishers. This
extensive collection exceeds 8,500 printed volumes of
articles written by the topmost legal thinkers in the
world, and is an invaluable resource for anyone in the

legal field!

World Constitutions lllustrated: Contemporary

& Historical Documents & Resources

The library enables legal scholars to research the
constitutional and political development of every
country in the world. It includes the current
constitution for every country in its original language
format, as well as substantial constitutional histories
for nearly 150 countries. It includes constitutional
documents, classic books, links to numerous law

review articles, and much more!

To subscribe, please visit: www.scconline.com
or contact

C
N
Eastern Book Co. Pvt. Ltd.

5-B Atma Ram House

1 Tolstoy Marg, Connaught Place
New Delhi — 110001, India

Toll Free: 1 800 102 7227

Phone: +91 11 4575 2323

Fax: +91 11 4150 4440

Website: www.scconline.com
E-mail: sales@scconline.com

English Reports, Full Reprint (1220-1867)

The English Reports online edition from HeinOnline
delivers exact page-images of the original bound
reprint edition (containing more than 1,00,000 cases),
together with the Indexes and Book of Charts to
complete the collection. In addition, multiple
navigation tools, such as a Case Locator, Chart Tool
and an Advanced Search feature enhance the case of

access to specific cases.

Phillip C. Jessup Library

Through a special arrangement with the International
Law Students Association (ILSA), this collection
provides access to the Problems, Judges' Briefs,
Rules, and leading written memorials which comprise
each Competition since 1960. In addition to these
documents, several publications of ILSA are also

available.
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